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From December 1980 te 1\lar(lh 1981 
the requirement Qf levy sugar for 
Delhi is about 21,306 tonnes and its 
value at the retail price of Rs. 3.50 
per kg. which is effective from 
1-12-1980 comes to Rs. 7,45,71,000/-. 
Thus the total requirement of levy 
sugar for Delhi for the financial year 
1980-81 works out to 63,931.8 tonnes 
and its value comes to Rs. 
19,60,54,530/-. 

As regards freesale sugar, its con-
sumption keeps on changing as per 
demand and supply and prices pre-
v~.iling f~.:>m time to time. It is. 
therefore, not possibfe to indicate the 
requirement of free-sale sugar for 
Delhi and its value. 

(b} With the introduction of partial 
control on sugar wfth effect from 
17-12-1979 the moothly levy sugar 
quota~ of various States have been re~ 
vived on the basis of their quotas \1h· 
taining during partial control period 
im1nediately prior to decontrol of 
sugar on 16-8-1978. These Statewise 
monthly levy quotas total upto 2.71 
lakh tonnes which quantity is being 
released each .month for internal Ct0n-
sumption and no shortfall/deficiency 
in the release of the said quantity of 
levy sugar is anticipated during the 
financial year 1980-81. 

(c) With effect from 1-12-1980 levy 
sugar is being distributed at Rs. 3.50 
Per kg. The prices of freesale sugar 
in open market keeps oo changing 
from time to time in accordance with 
demand and supply position and thQ 
present retail prices in important mar-
kets are around Rs. 7.50/Rs. 8.00 per 
kg. 

Rice export from Andhra Pradesh 

3902. S·HRI P. RAJAGOPAL 
NAIDU· Will tne Minister of AGRI ... 
CULTURE be pleased to state the 
quantity of rice to be exported from 
Andhra Pradesh this y~r? 

THE MINISTER QF .StAn: IN 'ff~B. 
WNIS'"rRY OF AGRICULTURE ~ 
RURAL RECONSTRUCTION (SHR:J 
R. V. SWAMINATHAN): And.hra Pr~..
desh State Trading Corporation b~ 
been authorised to export a total quan. 
tity of 90,000 tonnes of non-Basmati 
rice during 1980-81. 

CQUectiou. of Sales Tax on Suaar 
from Khandsari Sugar Factories 

3903. SHRI P. RAJAGOPAL 
NAIDU: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Sales tax is co·llected 
on sugar from Khand'Sari sugar fac ... 
tories after abolition of excise duty 
thereon; and 

(b) if so, the percentage of sales tax 
collected in various States1 . 

THE MINISTER OF STATE IN THE 
.MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) and 
(b). The Central Excise Duty on 
Khandsari which was abolished on 
1-1-1979, was reimp.:>sed with effect 
from 29th Octo her, 1979 and as such 
no sales tax is leviable by States on 
Khandsari. 

Central Grant for Tagore Memorial 
Hall at Madras 

3904. SHRI N. DENNIS: Will the 
Minister of EDUCATION AND SO· 
CIAL WELFARE be pleased. to state:. 

(a) whether the Tagore Memorial 
Hal] for which land was allotted by 
the Tamil Nadu State Government ~t 
the Cochin Estate ground at GreQ.lJlS 
Road in Madras has not yet been 
completed; 

(b) whether any Central Grant baa 
been given for the construction of thia 
memorial; and 

(c) the details of the steps tak~·•Y 
Central Government to c~ple~e·.:~ 
Jt1emorial to the- 1reafpoet o1 1J¥Ua! 
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THE MINISTER OF STATE IN THE 
.MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRIMATI 
SHEILA K.AUL): (a) The informa ... 
tion is being collected from the State 
Government and will be laid oo the 
Table Of the House. 

(b) No, Sir. 

(c) Does oot arise. 

E.E.C. aid likely tor Soyc.be&A proJect 
3905. SHRI MOHD. ASRAR AH-

MAD: Will the Minister of AGRI-
_CULTURE be pleased to state: 

(a) ·whether G~vernment's attention 
has been drawn to a new~ Item ap-
pearing in the 'Statesm&fl' dt. 
15-11-1980 under the heading "E.E.C. 
aid likely for Soyabean pr~jects'' by 
an appraisal team ot European Eco-
nomic Community to Soyabean Pro-
ject of National Cooperative Deve-
lopment Corporation (N.C.D.C.); and 

; (b) if so, full particulars about 
, this aid and how far this aid is iikely 
to materialise and by which time? 

THE MINISTER OF STATE IN THE 
~MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a)_ Yes Sir. 

· (b) An integrated soyabean deve-
lopment project with assistan.ce from 
E.E.C. is to be established in Madhya 

(Pradesh and Uttar ~radesh which are 
lhe major soya bean growing States. 

·Under . the project, 4 soy abean proces-
, sing units will be set up ill... Madhya 
. Pradesh and 1 such unit in Uttar Pra-
.' desh in the cooperative sector. The 
. amount of assistance from E.r.c. on 
·. this account' is estimated to be of the 

order of Rs. 17.40 crores representing 
nearly 50 per cent of the total Project 

· · ~osl Out of the total assist8flce, Rs. 
· 13.50 crores would account for the 

projects in 'Madhya Pradesh and Rs. 
3.90 cr~res for that in Uttar Pradesh. 
Thf! project reports prepared by the 
~Gnc· ~_lave been appraised by an Ap-
praisal Team of E.E.C. The terms and 

conditions of the aid are und~r nego-
tiations. The agreement for the imple... 
mentatioo ot the scheme is expected 
to be finalised by the end of Decem-
ber, 1980. The project in Madhya Pra-
desh i~ likefy to be completed in five 
years from the date ot its commence-
ment, and the project in Uttar Pra-
desh in two years. 
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